TIS HAZAR] COURTS : DELH]

As per the directions of the Ld. Principal District & Sessions Judge (HQs.), Delhi, the following

court rooms are hereby changed/ allotted with immediate effect:.

Name of the L4, Judicial Officer

Sh. Samar Vishal
Ld. ASJ-08 (West)

Sh. Jitender Singh
Ld. ADJ-06 (Central)

yls)ed—

DUL GUPTA)
dge (Central)
Tis Hazari Courts, Delhj

No. 116YD.= €90 I./ct8/THG 202 Dated: . 0. 4. MAY "]

Copy forwarded for information & hecessary action to:-

1. ThePSto1d. Principal District & Sessions Judge (HQs.), Delhi.
2. The PS to Ld. Principal District & Sessions Judge (West), Delhij.

\/ The Ld. Officer Incharge, Admn. L IL I, Accounts, Pool Cars, General Branch, Copying Agency,
Computer Branch, Record Rooms, Website Committee English/Hindi & Library, THC, Delhj.

4. The concerned 1.4, Presiding Officers.

5. The Ld. Chief Metropolitan Magistrate (Central/West), Delhi.
6. The Ld. Admn. Civil Judge (West District), THG, Delhj,
7

. The Secretary, Bar Association, THC/PHC/Saket/KKD/Rohini & Dwarka Court Complex,
Delhi/New Delhi.

9. The PRO/APRO/Incharge, Facilitation Centre, Tis Hazari Courts, PHC, Saket, KKD, Rohini &
Dwarka Court Complexes, Delhj.

10. Telephone Operator, THC, Delhi.
11. Notice Boards, THC, Delhi.

Administrative ¢ Judge (Central)
Tif Hagari Courts, Delhij




